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IIl THE CEUTRAL ACMINISTRATIVE TRIEUIAL, JATFUR. BEIWCH, JAIPUR.
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Date of Decision: 24.10.96
OA 517/95
Chandi Prasad Dobviyzal, Accountant, GRO, Jaipor.
... Applicant
Versus |
1. Unicn of India through the Secretacy ko the Covernment, Department of
Poztz, Ministry of Cofmmnicabion, 1lew Delhi.
2. Chief Pozb Master Gensral, Fajasthan Civcls, Jaipur.

2. Director Postal Serviecss, Jzipar Fegion, Jaipur.

N Sznicr Superintendent of Post Offices, Jaipur City Postal Division,

Jaipur.
. «. Respondents
CORAM:
HOM'ELE MP. GOFAL TFISHIIA, VICE CHATIFMAL]
HOIT'ELE MR, P.SHAFMA, ADMIINTISTRFATIVE MEMEER
For the Applicant ... Mr.C.E.3harma
For the Pespondents L e Mr.M.Rafig

PEF HOIT'BLE MF.GOFAL IPISHITA, VICE CHATFMAL]
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Applicant, Chandi Prasad Dobviyal, ha
the Adminiztrative Tribunals Act, 1925, secking a divection to the respondsncs
to promote him in che HSG-IT w.e.f. 1.10.921 i.e. the date vhen psvrams junicr

11 conseguenicial benefits

[Wyl

to him wers: promoced o ihe aforezaid grads, with
including arvears of pay and allowancss.

’

2. We have heard the lzarned comnsel for the [artiza and have perussd the

2. The learned counszl for the respondzsnts has stated that the: nacessary
r2lizf has alveady been granted o the gpplicant. The lzarnsd counsel for the
applicant does nok dispute this fact. The QA hasz, thersiors, becoms
infructuous =nd the same atands diamizsced with no order as bo costs.

(:1{);£34

FMA) } (GOPAL IRISHNA) .

(0.P.SH?

ATMINISTRATIVE MEMEEF VICE CHATRMAIL
VK



